callected, Tt will behﬁﬂonthc'l‘sbhuﬂhc.: ey
,I-.Blbhindmme e .

mmmm'xon (smu R, K. mwn.-
KAR): (s) to (d), The Central Mof

‘n&um """""""N PR v~ Vi

dmtPand
/258, SHRI G. G. DIXIT: Wil e

MMMLABOURANDREWLITAF_

' !I‘IONbepleuedto state:

g (l,) whcther‘hrge mmhtnfpﬁvm

ledormdm are contributing 10 per cent
or even more of the employees’ salary in the
anployses Provident Fund with or without
thenppwaﬂoftheﬂmphyaul’mident?und

(b) ;fw,thcmnn'ber ofméhcomp'unhwho
contribute more than the statutory limits
" towards theirs Employees’ Provident Fund
under the jurisdiction of the different Regional
Provident Fund Commimioners during the last
three years, year-wise and region-wise ?

. "THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIL-
KAR): (a) and (b). The Provident Fund
authorities have reported that the information
is. being collected. It will be laid on the
Table of the Sabha in due course.

Recommendation made by N‘O‘

Trustees to Amend E, P, F. Act and
Pemsion Act

- 2540.
DIXIT : Will the Minister of LABOUR AND
REHABILITATION be pleased to states

(a) whether Government h-vcainoededd-
ed to amend further the Employees’ Provident
. .Fypd and Pension Act, 1952, based on the
recommendations of the Board of Trustecs of
the Fund, made in their recent meeting ;

" (b) ifso, the time. by whlchtheamendhg
hgidumnha:peetodtoheinmduce. :

" (c) the salient features -of the propoudj
 legislation; and ' ;

{d) whether the amending: kgiahtlon will
"Ilnpwviﬂe for. deterrent penaltics .against

ﬂmmpioymm their officials for fafle -

'E'mmmmmdmrmuuumm?

SHRI JAGDISH CHANDRA

2541,
CHA: Will the Minister of EXTERNAL
AFFAIRS be pleased to atate

SHRI DEVINDER SINGH GAR-

(2) whether Government have received
any communication from Mr. Abdel Khalek
Hassouns, Secretary General of Arab League
urging to settle the differences amicably with
Pakistan ; and

(b) if 50, the reaction of Government '
thereto ? .

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
The Government of India has so far not
received any communication to this effect.

(b)' Docs not arise.

Employees in Vuimu Pay Ranges in
Miunistry of Labour and Rehabilitation

2542, SHRI AMBESH ; Will the Min'imr
ofLABOUR AND REHABIL!TATION be
leued to atate :

* (8) the number of employees in his Ministry/
Department “in various ranges of * Pay upto
(i) Ra. 200, (i) Re. 500, (iii) Rs, 1000,. (iv)
RllSOOmdaboveRl 1,500; and ‘

(b) theuumberafmplaymnmpnptﬂmn
belnngingw Schoduled Cuteundseheduled
Tribu,up-mdy? o

m MINTSTBR OF LABO‘UR "AND,

* REHABILITATION (SHRIR, K. KHADIL:

KAR): {a) and {b). The Yequired information

‘umwm umszwmm
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